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N O T I C E 

 

It is hereby informed that in exercise of powers conferred upon the 

Chairperson, Telecom Disputes Settlement & Appellate Tribunal (TDSAT) under 

Clause (b) of sub-section (3) of Section 14-B read with Section 14-I of the 

Telecom Regulatory Authority of India Act, 1997 (as amended), Hon’ble the 

Chairperson, TDSAT has been pleased to order listing of matters before TDSAT as 

per the following Roster with effect from 01.01.2024 and until further orders:- 

 

1. Division Bench comprising Hon’ble Chairperson and Shri Subodh 

Kumar Gupta, Member shall take up the matters relating to:- 

 

(i)  All Telecom Petitions. 

(ii) Broadcasting Petitions of the year 2023 and onwards. 

(iii) All Telecom Appeals. 

(iv) All Broadcasting Appeals. 

(v)  All AERA Appeals 

(vi) Cyber Appeals of the year 2023 and onwards. 

(vii) Execution Applications of the year 2023 and onwards, 

(viii) All Review Applications.  

(ix) Matters which are not assigned to another Bench. 

 

 

…..Contd….2…. 



 

-: 2 :- 

 

 

2. Single Judge Bench  comprising Hon’ble Mr.Justice R K Gautam, 

Member shall take up the matters relating to:- 

 

(i) Execution Applications filed upto the year 2022 (along 

with all fresh applications preferred therein including contempt 

applications). 

(ii) Broadcasting Petitions filed upto the year 2022 (along 

with all fresh applications preferred therein including contempt 

applications). 

(iii) Cyber Appeals filed upto the year 2022 (along with all 

fresh applications preferred therein including contempt 

applications). 

 

 

Sd/- 

 

(J.K. Batra) 

Registrar-cum-Principal Secretary 

 

Copy to:- 

 

1. All Counsel/Parties 

2. President, Telecom Lawyers Association, TDSAT. 

3. Director, TDSAT 

4. Deputy Registrar, TDSAT 

5. PPS/ PS to Hon’ble Members-I & II, TDSAT 

6. All Sections, TDSAT 

7. Notice Board 

 

 

 

 

 


